
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

2(

CORAM Present:

c.P. No. 373l(MAH)/2o17

SHRI B,S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALT.A.SENAPATHY
MEMBER (T)

ATTENDENCE.CUM ORDER SHEE"T OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI.IY LAW TRIBUNAL ON 01.12.201.7

NAME OF THE PARIIES: M/s. Paman Realty Ltd.

SECTION OF THE COMPANIES ACT: 14(1) of the Companies Act 2O13

S. No. NAME D NATION SIGNATURE

ORDER

CP No. 373114(1)/NCLT/MB/MAH/2017

At request of the Professional appearing on behalf of the petitioner, list this

matter on 04.01.2018.

lsd/- ,d/-
B.S.V. PRAKASH KTJMAR
Member (Judicial)

V. NALLASENAPATHY
Member (Technical)


